IN THE HIGH COURT OF JUDICATURE AT BOMBAY -
ORDINARY ORIGINAL CIVIL JURISDICTION
COMPANY PETITION NO. 448 OF 2007 - .= .=x = 7

(B.L.LF.R. Case No. 114 of 1987) -

In the matter of Séctions 439 of the
Companies Act, 1956:

In the matter of M/fs. Swastik Rubber

Products Ltd. (QRPL) a  Company

" Registered under - Compaiiies - Aut 1956

+ --having its -Registered - Office Swasﬁk
-~ Ilouse, . Khadk1 Pune =411 603.- :

Respondents
Roard of Industral and Financial Reconstruction,
Jawahar Vyapar Bhawan, 1, Tolstoy Ma_g, el
New Delli - HO 001 . . Petitioners

NOTIFICATION TO OFF:CIALLIQ YUIDATOR ORDER APPOINTING
| HIM AS A LIQUIDATOR

a3,
The Official Liguidator,
High Court,

Bombay

Order pmnow:ced on 16"‘ July 2009 by the Hon’ble Company Judgc Shr
A. M. EHANWILEAR for the appoultment of the Oﬁicml L1qtudat0r as a L1qu1dato

of the undermentioned Company:



"E OF THE PRESENTATION | .‘
" 'HE PETITION . 23" May 2007

# Copies. of the Minutes of the .Order Petition and Affidavit-in-
,upbort thereof have. already been forwarded to you alongwith the
'Notification dated 19th March 2009 of your appointment as Provisional
| leC‘h dator and the copy of the order dated20th February 2009. Hence

niv copy of Minutes of the Order dated16th July 2009 is enclosed
' ;‘,Ihefﬁ\wfh

Dated this 37 day of August, 2009

For istrar (0.8S.)/
Prochanotéy and enior Master.... .

. Mgg
r , SEALER y &
L Dated this 3 day of August, 2009:-" 4

‘\Iui Z - It will be the du ty of thie persons as are liable to ’ ’Ve~~out or
‘to-conour in making out a statement of affairs under Sgffion 454 to
_ attend on the ‘Official Liquidator at such time and plgff as

appmu and to g1ve him ail mformatlon he may requirglpl.

Capy forwarded for information :-
" To,
The Fegistrar of Companies,
Eversat Bldg, 100
- Mari idrive

Muinhai- 400 002.
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IN THE HIGH COURT OF JUDICATURE AT
BOMBAY

ORDINARY ORIGINAL CIVIL JURISDICTION

COMPANY PETITION NO. 448 OF 2007

B. LF.R.
Versus
M/s. . Swastik Rubber Prod? ’cts
Ltd. (SRPL "
. . Respondents "
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Dated This 3¢ day of August, 2009

COMPANY REGISTRAR,
' ORIGINAL SIDE HIGH COURT,
BOMBAY




